Name of the Corporate Debtor: Perfect Boring Private Limited; Date of Commencement of CIRP: ﬁ&nggleO%%Aflgést of Creditors as on: 10-08-2019; Name of IP: Mr. Manish Kumar Bhagat; Last 5 digitof registration

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims  Details in Annexure

Creditor . . . Contingent Claims Not Admitted under Verification (Only PDF)
No. of Claims Amount No. of Claims Amount % Share in Total

Amount of Claims
Admitted

1 Secured financial NA
creditors belonging
to any class of
creditors

2 Unsecured financial NA
creditors belonging
to any class of
creditors

3 Secured financial 4 231100424.52 4 191204886.44 37.77 Annexure 3
creditors (other than
financial creditors
belonging to any
class of creditors)

4 Unsecured financial NA
creditors (other than
financial creditors
belonging to any
class of creditors)

5 Operational creditors 167 34870285.14 161 30785501.15 6.08 Annexure 5
(Workmen)

6 Operational creditors 16 13300965.07 15 11154349.00 2.20 Annexure 6
(Employees)

7 Operational creditors 7 157191142.80 7 147969945 29.23 Annexure 7

(Government Dues)

8 Operational creditors 134 133893430.14 131 125146863.00 24.72 Annexure 8

(other than

Workmen and
Employees and
Government Dues)

9 Other creditors, if NA
any, (other than
financial creditors
and operational
creditors)

570356247.67000 506261544.59 100.00
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